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VERIFICATION:

I, Dr. K. S. Sangunni, Chairman, Yelahanka Puttenahalli Lake and Bird

Conservation Trust (Regd.), Reg No. BNG(U)YLNKlBKIV/13/2013-

2014 #9, 1st Mani, Vinayaka Layout, Puttenahalli, Yelahanka,

Bengaluru- 560064, Kamataka, do hereby verify that the contents of

paras I to IX are true to my personal knowledge and paragraphs 1 to 23

believed to be true on legal advice and that I have not suppressed any

material facts and I believe the same to be true and correct to the best

of my knowledge and belief.

Date: 24.10.2024
Place: CHENNAI

Through
eta ,;>~~ P

Bi¥ ~ " a enahal'
. ·d '-un e ation ' a e arId
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ABDUL AZEEM KALEBUDDE

Advocate for the Applicant
Ph: +91-9899474399
email: kalebudde.azeem(iv.gmail.com

CUU~~L_-
G . C AY.

~lARY.GO' Of IHOIA. BANGAlORE
N 4 A.sector Opp Canara Bank,

y ta;~nkaHew 10wn, Bangalore·560064
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Sewage flows into the Yelahanka Puttenahalli Lake Bird Conservation Reserve on Friday. DH PHOTO 

19/10/2024

Bengaluru, DHNS

Four months after the National Green Tribunal (NGT) ordered the Bangalore Water Supply and

Sewerage Board (BWSSB) and the Bruhat Bengaluru Mahanagara Palike (BBMP) to prevent

sewage from entering the Yelahanka Puttenahalli Lake Bird Conservation Reserve, sewage-

mixed stormwater continues to flow into the lake.

During a visit on Friday, DH observed sewage gushing into the lake from layouts in the

northwestern part through a newly built stormwater drain (SWD). The stench was pervasive,

and the 500-metre walking path had become unusable due to digging work for the hume pipe

installation.
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The BBMP had constructed the SWD to prevent flooding in Attur and surrounding areas.

However, the drain ends abruptly at the lake boundary. Officials began laying hume pipes

along the lake’s walking path without securing clearances from the Forest Department. After

heavy rains in early June, sewage began flooding into the lake.

Following a complaint by the Yelahanka Puttenahalli Lake Bird Conservation Trust, the NGT on

June 18 directed the BBMP and BWSSB to stop sewage from entering the lake and prohibited

further digging. In response, the BBMP initially blocked the SWD with sandbags. However,

according to a resident, the sandbags were removed last Sunday, leading to a renewed flow of

sewage, worsened by recent rains.

BBMP Chief Engineer BS Prahlad claimed he was unaware of the sandbag removal, but stated

that the SWD was intended only for rainwater runoff, not sewage.

No end to violations

Despite regulations prohibiting construction within 15 metres of a stormwater drain (SWD), an

apartment has been built just one metre from the new drain, discharging brackish water into

it. BBMP officials promised to investigate these violations, but the BWSSB has not responded

to inquiries about the water discharge.

A conservationist criticised the BBMP’s “unscientific work” and the BWSSB’s failure to stop

sewage discharge, lamenting that the government’s Rs 6-crore investment in the bird reserve

is being undermined. “We are witnessing its slow death,” he warned.

© 2024 All Rights Reserved by The Printers (Mysore) Private Limited. Powered by Summit (http://www.summitindia.com)
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Photo taken: Date 23.10.2024, Time: 13:43 hrs, 

Place: Yelahanka, Bengaluru, Karnataka
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Photo taken: Date 23.10.2024, Time: 13:43 hrs, 

Place: Yelahanka, Bengaluru, Karnataka
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Photo taken: Date 23.10.2024, Time: 13:41 hrs, 

Place: Yelahanka, Bengaluru, Karnataka
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Photo taken: Date 23.10.2024, Time: 13:41 hrs, 

Place: Yelahanka, Bengaluru, Karnataka
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Photo taken: Date 23.10.2024, Time: 13:42 hrs, 

Place: Yelahanka, Bengaluru, Karnataka
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Photo taken: Date 18.10.2024, Time: 13:33 hrs, 

Place: Yelahanka, Bengaluru, Karnataka
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abdul azeem Kalebudde <kalebudde.azeem@gmail.com>

OA No. 191 OF 2024 & IA NO. 71 OF 2024- YELAHANKA PUTTENAHALLI LAKE
AND BIRD CONSERVATION RESERVE REDG V/S. STATE OF KARNATAKA AND
ORS.
1 message

abdul azeem Kalebudde <kalebudde.azeem@gmail.com> 24 October 2024 at 13:34
To: cs@karnataka.gov.in, contactusbbmp@gmail.com, secyforest-fee@karnataka.gov.in, "pccfwl@gmail.com"
<pccfwl@gmail.com>, chairman@kspcb.gov.in, chairman@bwssb.gov.in, msseiaakarnataka@gmail.com,
ceolda2002@gmail.com, Vasanth HK <vasanthhk72@gmail.com>, tvsekar12@rediffmail.com,
darpan.advocate@gmail.com
Cc: judicial-ngtsz@gov.in

 Respected Sir/Madam,

 
Kindly find attached herewith the Objections/Rejoinder, on behalf of the Applicant, in the
above captioned matter.
 
Kindly acknowledge the receipt of the same.

 
Thanking you,

--

Yours Sincerely, 
 

Abdul Azeem Kalebudde

Advocate-on-Record
Supreme Court of India

M: 9899474399

 

Copy to:
The Hon’ble National Green Tribunal

Southern Zone, Chennai

Email: judicial-ngtsz@gov.in

REJOINDER- FINAL.pdf
5291K

24/10/2024, 13:34 Gmail - OA No. 191 OF 2024 & IA NO. 71 OF 2024- YELAHANKA PUTTENAHALLI LAKE AND BIRD CONSERVATION RES…

https://mail.google.com/mail/u/0/?ik=eda4ec7597&view=pt&search=all&permthid=thread-a:r6253046764835227548&simpl=msg-a:r-25993755351… 1/1

mailto:judicial-ngtsz@gov.in
https://mail.google.com/mail/u/0/?ui=2&ik=eda4ec7597&view=att&th=192bd8df34d5019e&attid=0.1&disp=attd&realattid=f_m2n0ns1t0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=eda4ec7597&view=att&th=192bd8df34d5019e&attid=0.1&disp=attd&realattid=f_m2n0ns1t0&safe=1&zw
kaleb
Typewriter
PROOF OF SERVICE

kaleb
Typewriter
27


